
07.05.2018  J- 1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO.7  
(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 A.M.

1. LPA 78/2018 PRADEEP KUMAR RAGHAV SHANKAR K.JHA,EKTA SIKRI
   CM APPL.7914/2018 VS TELECOMMUNICATION JASBIR BIDHURI
   CM APPL.7915/2018 CONSULTANTS INDIA LTD.
   CM APPL.7916/2018

COURT NO. 22 
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 P.M.

1. RFA NO. 353/2018 NEELAM CHHABRA      JINENDRA JAIN,AASTHA CHOPRA 
VS RASHMI GUPTA & ANR     JAIN

COURT NO.29  
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A.21/2017 AAMIR ABHISHEK DHINGRA,HIREIN SHARMA
VS THE STATE (GOVT.OF 
NCT OF DELHI)

2. CRL.A.508/2017 FAHAD ANWESH MADHUKAR,PRANJAL SHEKHAR
VS THE STATE (GOVT.OF            HIREIN SHARMA
NCT OF DLEHI )



07.05.2018  J- 2  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO.16  
HON'BLE MS. JUSTICE REKHA PALLI

AT 2.15 PM 

1.W.P.(C) 4631/2018 KALKA PUBLIC SCHOOL AND ANR       PARAG TRIPATHI,KAMAL GUPTA
  CM NO.17870-17871/2018  VS HONBLE L.G.OF DELHI AND ANR       TRIPTI GUPTA,AYUSHI DHINGRA

      RAMESH SINGH,GAUTAM NARAYAN
CHIRAYU JAIN,MAHAMAYA 
CHATTERJEE

COURT NO. 13
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

AT 10.30 AM

1. W.P.(C)17931/2004 D.T.C SARFARAZ KHAN,SHANKER RAJU 
VS SH.BIJENDER SINGH NILESH GAUR

2. W.P.(C)20084/2004 SH.BIJENDER SINGH SHANKER RAJU,NILESH GAUR
VS  D.T.C SARFARAZ KHAN

HIGH COURT OF DELHI                            
  
5th MAY,2018                             REGISTRAR (LISTING)



07.05.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

        COURT NO.  24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

14. CS(OS) 383/2017           UNION OF INDIA               SANJEEV NARULA, ABHISHEK GHAI, 
    I.A. 9460/2017            Vs. VODAFONE GROUP PLC       ADRIJA THAKUR, RHEA VERMA, 
                              UNITED KINGDOM & ANR         ANUMITA CHANDRA, ANURADHA DUTT

FERESHTE D. SETHNA, EKTA KAPIL,
GAYATRI GOSWAMI, HARRISH FAZILI,
S.GHOSH, ANIRUDH BAKHRU, SUMEET
KACHWAHA (AMICUS CURIAE) 

*********

COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

     AT 10.30 A.M.

6.  O.M.P. (COMM) 339/2017    XL ENERGY LIMITED            SANJAY JAIN, ABHIJIT MITTAL, 
                              Vs. MAHANAGAR TELEPHONE      DHRUV ROHTAGI, ABHINAV SHARMA 
                              NIGAM LIMITED                SARFARAZ AHMAD, EKTA SIKRI, 

PRANAV SHARMA, NIYATI PATWARDHAN 

**********

COURT NO.  14     (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

   AT 02.15 P.M.

51. ARB.P. 162/2018           INDIAN OIL CORPORATION       DHRUV  DEWAN, REENA CHOUDHARY, 
                              LIMITED                      C.S. VAIDYANATHAN, ANURADHA 
                              Vs. ESSAR OIL LIMITED        MUKHERJEE, AMITA KATRAGADDA, 
                              THROUGH ITS DIRECTOR         JYOTI DASHDAR,VANSHIKA MOHTA 
  
52. O.M.P. (COMM) 12/2016     S.E. INVESTMENTS LTD.        P. NAGESH, DHRUV GUPTA,              

            Vs. JAY POLYCHEM INDIA LTD.  P.P. MALHOTRA, SHUBHENDU KAUSHIK 
                              & ORS.                                                    

53. O.M.P. (COMM) 273/2016    JAY POLYCHEM INDIA LTD & ORS. P.P. MALHOTRA, SHUBHENDU KAUSHIK,
              Vs. S.E. INVESTMENT LTD      P. NAGESH , DHRUV GUPTA,
   VISHAL  GOHRI
  

*********
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